[ 19 December, 2023 ]

SHRI SANDOSH KUMAR P. (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.

Problems being faced by HIV infected people
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SHRIMATI S. PHANGNON KONYAK (Nagaland): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
Special Mention made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Special
Mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Special Mention
made by the hon. Member.

SHRI R. GIRIRAJAN (Tamil Nadu): Sir, | also associate myself with the Special
Mention made by the hon. Member.

SHRI SANDOSH KUMAR P (Kerala): Sir, | also associate myself with the Special
Mention made by the hon. Member.

Need to revoke GST on Handloom products and provide incentives for
welfare of handloom weavers

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, once our Father of the Nation,
Gandhi ji, said that agriculture and handloom sectors were two eyes for India.
Handloom is the second largest sector in employment after agriculture. Until 2017, no
Government in our Republic, India, has levied any taxes on the handloom products,



